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1 
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL WESTERN 

.-...... - _ ..... ,,.~· ~ = ::::·::--.·-·--·- ---

News item titled "coal over conservation: state wildlife board okays mining in 

chandrapur tiger corridor" appearing in the times of India dated 27.08.2024 

REPLY BY WAY OF AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2 

WILDLIFE INSTITUTE OF INDIA (WII). 

Most Respectfully Showeth: 

I, Shri Virendra R. Tiwari, IFS aged about 59 years presently working as 

Director in the Wildlife Institute of India, Dehradun, having office at 

Chandrabani, Dehradun the deponent herein do hereby solemnly affirm and 

state on oath as under: -

1. That I am competent to swear the present counter affidavit on behalf of 

Wildlife Institute of India (WII) and I am aware of the facts and 

circumstances of the case based on record. 

2. That, I have perused the contents of the above captioned O.A. and I am 

duly authorized to depose by way of the present affidavit. 
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in Chandrapur Tiger Corridor" appearing in The Times of India dated 

27.08.2024. 

4. That it is further submitted that the matter relates to the approval granted 

by the State Board for Wildlife to Western Coalfield Limited's (WCL) 

Durgapur open cast mine to operate in a tiger corridor in Chandrapur, 

Maharashtra. As per the article, the state government had sent a 

recommendation to the Ministry of Environment, Forest and Climate 

Change (MoEFCC) for diverting 80.77 ha of reserve forest land for 

renewal of mining lease under Van Adhiniyam, 1980 in compartment 

numbers 400 & 401 of Chandrapur forest division. The article highlights 

that as the project is 12.25km away from Tadoba Andhari Tiger Reserve 

(TA TR) and falls in the buffer zone and tiger corridor between Tadoba 

-Tipeshwar-Kawal, obtaining wildlife clearance was mandatory. 

5. That based on the issues raised in the news article, Hon'ble Tribunal 

Principal Bench observed that issues raised in news article relating to 

compliance of the environmental norms and implementation of the 

provisions of scheduled enactment. Hence, hon'ble Tribunal principal 

bench vide its order dated 13.09.2024 impleaded answering respondent as 

Respondent No 2 and issued notice for filing response/ reply by way of 

affidavit. 

6. That Hon'ble Principal bench vide its order dated 13.09.2024 listed this 

matter before Hon'ble Tribunal Western Zonal Bench at Pune. 

7. That it is submitted that in compliance of the above said order of hon'ble 

Tribunal the WII conducted an assessment and prepared report for the 
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3 
Maharashtra and has submitted its report in June, 2014 with the following 

as its main recommendations based on the assessment during that period: 

• The proposed forest diversion is expected to have less impact 

on the movement of animals using this corridor but any 

subsequent/additional forest diversion may impair the 

functionality of the corridor under consideration 

• The WCL should take the responsibility of making existing 

plantation areas (WCL) within Chandrapur Prosopis free in a 

phased manner by replacing with native species, which will 

greatly help in reducing the human-wildlife conflicts in the 

area. 

• WCL should seek expert guidance for exploring options for 

better slope stabilization mechanisms at dumping sites. Native 

grass species and occasional trees interspersed in between 

should be the strategy for compensatory restoration instead of 

invasive Prosopis spp. 

• Continued monitoring by a competent agency of use of existing 

corridor by wildlife is vital along with maintenance of corridor 

functionality. 

Proposed forest (121.58 ha) can be considered for diversion 

subject to stipulation of phased removal of Prosopis in adjacent 

reclaimed sites and maintenance of functional corridor. 

Copy of the detailed report is annexed herewith as Annexure -

I 

8. That the present Reply by way affidavit may kindly be taken on record 

and the Hon'ble Tribunal may pass appropriate order(s), direction(s) as 

deemed fit and proper under the facts and circumstances of the present 

case. 
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9. That the Answering Respondent seeks leave of this Hon'ble Tribunal to 

make additional submissions/reply, if required, during the course of the 

proceedings as and when directed by this Hon'ble Tribunal. 

Verification 

-.:- DEPONENT 
, 

~~Tcn J Director 
~ c1dtuftcr m-cITaf 
Wildlife Institute of India 

~e,=ll~cf I Dehradun •, 

I, Shri Virendra R. Tiwari, do hereby verify on this day of Q41\ Jarch., 2025 at 

J)e,h~I'\ the contents of the above paragraphs which are true to my own 

knowledge and/or are in the nature of legal submissions which I believe to be 

true and no material has been suppressed herewith. 

- ~ PO'NENT , 
~~Tcf5 / D1re-ct~r 

~c1dtuftcrm~ 
Wildlife Institute of India 

~e,=ll~if J Dehradun -, 

at Oehradun on ..........•.•••••••• • .. 

( Rajender ~ ) 'O 
A.dvocat e & Notary~~~rllun 
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5 Annexure I 

Proposal for Diversion of 121.58 ha Forest Land for 
Opencast Mining of Durgapur Deep Extension 
Opencast Project of M/5. Western Coalfields 

Limited, Chandrapur Area, Maharashtra 

Assessment Report 

~ q;::q"l""l cl ~ 
Wildlife Institute of India June,2014 

91



6 

Assessment Report on Proposal for Diversion of 121.58 ha Forest Land for 
Opencast Mining of Durgapur Deep Extension Opencast Project of M/ S. Western 
Coalfields Limited, Chandrapur Area, Maharashtra 

A. Background: 

Western Coal Fields Limited (WCL), Chandrapur has submitted a proposal for diversion 

of 121.58 ha forest land under FCA-1980 for opencast mining of Durgapur Deep 

Extension Opencast Project. The proposed area includes 118.40 ha for mining and 3.18 

ha as safety zone. The proposed forest land is from Reserve Forest Compartment Nos. 

400, 401, 402 of Chandrapu r Forest Division and 'zudpi jungle' S. no. 262/1 of vil lage 

Sinha!, Chandrapur. The proposed project is extension of the ongoing project having 

capacity of producing coa l to the extent of 2.0 million tonnes of coa l per annum. The 

project is linked to Chandrapur Super Thermal Power Station of Maharashtra Sta te 

Electricity Board (MSEB). The extension is proposed to enhance coal production to 3.0 

MTPA. The brief introduction of WCL Chandrapur is given in (Annexure 1). 

The project is located at 12.25 km from the core area and 1.25 km from the buffer area 

of Tadoba Andhari Tiger Reserve (TATR) in Maharashtra. The Chief Conservator of 

Forests (Territorial), Chandrapur has noted in his site inspection report that "The area 

has rich presence of endangered species such as Tiger / Leopard and the area is sensitive 

as it is good habitat for tiger and leopard and other wild anima ls". The area is adjo ining 

to the notified buffer zone of Tadoba-/\ndhari Tiger f{cse rve and very near to 

Chandrapur town. The man animal conflict in general has increased in many areas in 

the last 4 - 5 years. It is necessary to undertake studies by institution, such as Wildl ife 

Institute of India and incorporate recommendations to mitigate man animal conflict as 

the land in question has presence of Schedule 1 species i.e., Tiger, before giving approval 

under Section - 2 of Forest (Conservation) Act, 1980. 

Chief Wildlife Warden, Govt. of Maharashtra, based on remarks of the Filed Director, 

TATR and Addi. Principal Chief Conservator of Forests (WL), East Nagpur offered his 

comments regarding this proposal. In brief, the remarks of Chief Wildl i fe Warden are as 

follows: 

1) The proposed area is at crow fly distance of 12 km from the core of TATR and 

1.25 km crow fly distance from buffer zone of TATR. 

2) The proposed area is a habitat of T iger, Leopard and other herbivores. 
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3) There were 3 cases of human death and 16 cases of people injured in man­

wild life conflict in this area during the period of 2008-09 to 2011 -12. This also 

confirms the presence of Tiger and Panther in the proposed area. 

4) The proposed area is in the wildlife corridor. 

5) The proposed area is not included in the buffer zone of TATR, but it is habitat of 

Tiger and Leopard. 

6) It is recommended to undertake studies by institutions such as Wildlife Institute 

of Ind ia, Dehradun and incorporate its recommendations before giving clearance 

to the project. 

Subsequently Wildli fe Institute of India received a letter No. FLO 3613/CR 251/F-10, 

dated 5 August, 201 3 from the Joint Secretary, Revenue and Forest Department, Govt. of 

Maharashtra with a request to ca rry out w ildlife impact assessment study with 

reference to w hether the proposed project by M/S Western Coalfields Limited would 

cause any damage to the wi ldli fe habitat and also whether it w ill give ri se to the conflict 

between human beings and w ild animals (Annexure 2). The said letter from the Joint 

Secretary, Revenue and Forest Depar tment, Govt. of Maharashtra mentioned about 

diversion of just 34-.135 ha of forest land for Durgapur Opencast Mine of Western 

Coalfields Limited (WCL), Nagpur. 

In r esponse to above request letter from the Joint Secretary, Govt. of Maharashtra, the 

Wi ldli fe Institute of India (WII), deputed Dr. Bilal Habib, Scientist-D, for site 

reconnaissance. Dr. 8ilal Habib visited field si te from 27 to 30 November, 2013. 

B. Objectives: 

The reconnaissance of the proposed project site was conducted with the following 

objectives: 

a) To assess the use of area under consideration fo r proposed forest diversion by 

wildlife species. 

b) To assess w hether the land after proposed diversion of forest land wi ll result 

into enhanced human and w ildlife conflict. 
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C. Field Observations: 

a) Incongruity in the Letter received from Joint Secretary, Revenue and Forest 

Department, Govt. of Maharashtra: 

The le tter received by Director Wil dlife Institute of India from Joint Secretary, Reven ue 

and Forest Department, Govt. of Maharashtra (Letter No. FLO 3613/CR 251/F-10, dated 

5 August, 2013) mentioned proposed d ivers ion of 34.135 ha of land whereas during the 

reconnaissance v isit of the Wi ldlife Team it was found that the actual land requested for 

diversion was 121.58 ha. The team however continued reconna issance visit, but 

requested WCL autho rities to send appropriate amendment letter. 

b) Amended Letter: 

Later Director, WII, received second let ter (Letter No. FLO 3613/CR 251/F-10, dated 6 

Ja nuary 2014) (Annexure 3) informing that the forest land to be diverted was 

inadvertently mentioned as 34.125 ha in prev ious letter. However, the user agency 

(WCL) has proposed for d iversion of 121.5B of forest land. After receipt of th is amended 

letter, WII team aga in vis ited the field s ite from 2 to 5 June, 2014. 

c) Site Visits and Methodology: 

The reconnaissance of the proposed project s ite was undertaken by Dr. Bilal Habib, 

Scientist Wll, from 27 - 30 November, 2013 and 2 - 5 June, 2014 to validate and add to 

the secondary in fo rmation that was collected and perused. This involved fi eld 

observations to assess the present status of land conside red for diversion w ith specific 

reference to its habitat valu e for Schedule - 1 w ild animal species under the Wild life 

(Protection) Act, 1972. The informa tion was a lso su pplemented by consultations with 

key stakeholders (Appendix 4) . 

During the field visit, a 3 km long trail through the 121.58 ha a rea was sea rched for 

occurrence of anima l s igns (pugmarks, scats e tc.), direct sightings and also to assess 

vegetation diversity and condition along the trail. During the fi eld visi t existing mining 

a reas a nd compensatory afforestation areas of M/S WCL were a lso visited by the team. 

During the reconnaissance, it was observed that reclaimed sites have been planted 

using Prosopis as a major s pecies and this species has proliferated extensively. In view 

of this it was decided to carry out an assessment on temporal changes in vegetation due 

to such activities. 
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d) Field Observations: 

The land proposed for diversion (121.58 ha) has been demarcated by WCL authorit ies 

with boundary markings (GPS location of boundary markings provided in Annexure 5) 

and is contiguous to existing Durgapur Opencast Mine. The proposed diversion area is 

characterized by Southern Dry Deciduous Forest Type dominated by Bamboo, 

Lagerstroemia spp., Butea spp., etc. The location of the proposed area with respect to 

TATR Core, Buffer and TATR South Corridor connecting TATR to Chaprala WLS is 

show n in Figure 1, 2 and 3. The area proposed by user agency is a n ideal habitat for the 

endangered species such as Tiger and its associated co-predators and prey species. This 

is in accorda nce w it h the remarks made by Chief Wildlife Warden, Maharashtra (Please 

see para 3). Furthe r, as re marked by him, the a rea has w itnessed three (03) cases of 

human death and 16 cases of human injury during the period of 2008 - 09 to 2011 -12. 

The area is thus, prone to human wildlife conflict. As per the Forest Clearance approva l 

a ll the m ini ng agencies need to go fo r compensatory afforestation over the degraded 

forest land double in the exten t to the area being dive rted a nd these area are to be 

maintained at the project cost. WCL has so far used prominently Prosopis spp., an exotic 

s pecies for compensatory afforestation. Prosopis suppresses t he divers ity of native 

vegetation thereby reducing the forage availabi li ty and provides s uitable cover to the 

w ild an imal species (e.g., Leopard and Wild boar) wh ich can exploi t hu man-interface 

a nd result in to e nhanced hu man-wildli fe confl ict. 

Fig 1: Location of existing Durgapur Opencast Mi ne with respect to surround ing forest 
land proposed fo r diversion. 
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Fig 2: Location of ex isting Durgapur Opencast Mine w ith respect to Buffer Boundary of 
Tadoba-Andhari Tiger Reserve 

Fig 3: Location of existing Durgapur Opencast Mine with respect to Core and Buffer of 
Tadoba-Andhari Tiger Reserve and Corridor Area between TATR and Chaprala WLS 
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During the reconnaissance visit the team also reported occurrence of 16 tree and shrub 

species from the area proposed for diversion with Bamboo as dominant species. The 

overal l forest cover ranges from 60 - 80 per cent in the reserved forest area proposed 

for diversion. The list of dominant species reported is given in Table 1 below: 

Table 1: Tree and shrub species reordered from the reserved forest proposed for 
diversion to WCL 

01 Lagerstroemia parviflora 
02 Lagerslroemia speciosa 
03 Dendroca/amus strictus 
04 Bul'ea monosperma 
05 Lannea coromandelica 
06 Madhuca indica 
07 Ch/oroxylon swietenia 
08 Diospyros melanoxylon 
09 Wrightia tinctoria 
10 Bambusa spp 
11 Buchanania lanzan 
12 Holarrhena anl'idysenterica 
13 Cassia fistula 
14 Dalbergia paniculata 
15 Terminalia tomentosa 
16 Holopl'elea inl'egrifolia 

During the site visit the team reco rded 10 s igns of Leopard (Scats and pugmarks), 3 

signs of sloth bear a nd also s ighted Blacknaped hare and Russell 's viper from the area 

proposed for diversion. The occurrence of s igns and sightings indicate an active use of 

area by wi ldlife species proposed for diversion. Occurrence of large predators indicate 

the health of the system and therefore the area proposed for diversion is the potential 

habitat of the large carnivore species and is actively being used by them. This 

observation conforms the remarks .of CWLW, Maharashtra. 

e) Vegetation around mining and dumping sites: 

During the fie ld visit, the team also visited various mining and dumping s ites and 

evaluated the vegetation around those sites. The most dominant tree used for slope 

stabi lization at dumping sites and for restoration of degraded areas was Prosopis spp. an 

invasive species to India. Prosopis was first introduced to India in 1877 where it has 

become invasive. Aggarwa l el al., (1976) found that the canopies of the invasive Prosopis 

had far fewer understory species. Prosopis is at least in part a "driver" of decreased 

diversity rather than a "passenger" responding to other facto rs that also decrease 
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diversity (MacDougall, A. S a nd Turkington, R., 2005). Strong negative impacts of 

Prosopis on the richness, evenness and densities of other plant species have also been 

reported in many countries w here it is a lso invasive (El-Keblawy A., and Al-Rawai, A., 

2007). The observed effects of Prosopis canopies on species richness are same in higher 

and lower stand densities. 

fl Prosopis - an invasive species responsible for increasing human-wildlife 

conflict: 

With its proven negative effect on the diversity of native pla nt species, Prosopis is 

responsible for enhancing the occurrence of human-wildlife confl icts in the vicinity of 

Chandrapur. The species provides good cover for leopard and wild boar in the area. As 

mentioned above, the understory of palatable species for herbivores is a lmost negligible 

below the stands of Prosopis which make this habitat unsuitab le for deer and other 

potential prey species of Tiger and Leopard but makes this area as a potential habitat 

for species which depend on cover to exploit the anthropocene such as Wild boar and 

leopard. The occurrence of these species in the vicinity of human habitations result in 

enhanced human-wildlife conflict in the area. Most of the mining agencies in the area 

use Prosopis as species for vegetation /ecological restoration because of higher survival 

rate, less maintenance cost and its invasive nature to green more area while spending 

less money and time. This practice has lead an enhanced human-wildlife conflict in the 

area. 

g) Increase in Prosopis as a cover during last decade: 

We also estimated the percent change in Prosopis cover across mining and dumping 

sites withi n the Chandrapur area using time series ana lysis. We analyzed satelli te 

imageries from 2004 to 2013 to estimate per cent cha nges in Prosopis across dumping 

and mining sites. We sampled six (06) grids (200m x 200 m) across the la ndscape and 

estimated the change or spread of Prosopis as a cover. Prosopis spread was estimated to 

be 8.33% in 2004 and this expanded to 65.83% in 2013 which means almost 60% 

increase in an area covered w ith Prosopis than what was there in 2004. The time series 

imageries from 2004 to 2013 are given in Figures 4 - 8 (Imageries are representative of 

smaller area for visualization purpose). The details of vegetation change are provided in 

Table 2. The time series analysis provides ins ights into the spread of Prosopis across the 

mining and dumping sites in Chandrapur area. The present condition of vegetation as 

on June, 2014 in sampling plots (200m x 200m grids) was actually sampled during the 

field visit for ground truthing purpose and to evaluate the composition of vegetation at 

sampling locations. One circular plot of 20 m radius w it hin each 200m x 200m grid was 
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used for va lidation of curren t vegetation s itua tio n. The details of species occurrence and 

cover at sampl ing locations as on June 2014 is given in de tail in Table 3. 

Fig 4: Satelli te Imagery of Mining area showing the extent of Prosopis julijlora during the year 2004 
(15.04.2004). The coverage under Prosopis was just 8.33% 

Fig 5: Satelli te Imagery of Mining area showing the extent of Prosopisjulijlora dur ing the year 2006 
(26.01.2006). Extent of Prosopis coverage increased to 18.33% in just a brief period of2 years. 
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Fig 6: Satellite Imagery of Mining area showing the extent or i'rosopisju/1/lora during the year 2010 
(02.12.2010). Coverage of Prosopis in ::rn10 enhanced to 32.5% from baseline extent of8% in 2004. 

Fig 7: Satell i te Imagery of Mining area showing the extent of Prosopis juliflora during the year 2012 
(24.09.2012). The coverage of Prosopis enhanced by almost 49% in comparison to base year of 2004 i.e., 

just 8 years 

Page 9 of 21 

100



15 

Fig 8: Satellite Imagery of Mining area showing the extent of Prosopisjuliflora during the year 2013 
(01.11.2013). The Prosopis coverage got further enhanced and cumulative increase from base year was 

about 57%. 

Table 1: Temporal changes in Prosopis cover (per cent) across diffe rent years at mining 
a nd dumping s ites in Cha ndrapur area 

2004 2006 2010 2012 2013 
15.04.2004 26.01.2006 02.12.2010 24.09.2012 01.11.2013 

A 20 4-5 75 85 90 
8 0 0 50 60 70 
C 05 10 15 20 25 
D 0 25 50 70 80 
E 25 30 35 4-0 50 
F 0 0 20 70 80 

Total 8.33 18.33 40.83 57.5 65.83 
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Table 3: Results of vegetation sampl ing across time series plot during June, 2014 

Prosopisjuliflora 90 
A 

Cassia siamea 5 

Prosopis julijlora 70 

Cassia siamea 10 
B 

Dalbergia sissoo 10 

Azadirachta indica 5 

Acacia arabica 40 

Prosopisjuliflora 25 
C 

Cassia siamea 10 

Dalbergia sissoo 5 

D Prosopis julijlora 80 

Acacia spp. 30 

Prosopis julijlora 50 

E Acacia arabica 10 

Dalbergia sissoo 5 

Azadirachta indica 5 

F Prosopis julijlora 80 

h) Location of proposed area for diversion w ith respect to TATR South Corridor: 

The proposed forest diversion area is at the western side of the Tadoba Southern 

corridor. Tadoba is connected to Chaprala WLS in Ma harashtra and Indravati Tiger 

Reserve in Chhattisgarh by TATR southern corridor. The proposed forest area for 

diversion is adjacent to existing Durgapur open cast mi ne. This d iversion may not have 

much effect on movement of the animals through this corridor, but subsequent 

diversion if any may adve rsely affect the animal movement corridor. The locations of 

Durgapur mine and area proposed for diversion with respect to TATR south corridor is 

shown in Figure 9. 
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Fig 9 : Location of va ri ous pro tected areas connected to Tadoba Andhar i T iger Reserve 
via TATR South Corridor with respect to fo rest area proposed for diversion 

D. Recommendations: 

1. The proposed forest diversion is at the western end of TA TR south corridor which 

connects TA TR to Chaprala WLS down south and fu rther to lndravati Tiger Reserve. 

Chhattisgarh . The proposed forest di version is expected to have less impact on the 

movement of animals using thi s corridor but any subsequent/additional forest 

diversion may impai r the functionality of the corridor under consideration. 

2. The WCL should take the responsibility of making existing plantation areas (WCL) 

within Chandrapur Prosopis free in a phased manner by replacing w ith native species, 

which will greatl y help in reducing the human-wildli fe confl icts in the area. As is 

ev ident from time series analysis, from 2004 till 2013 the Prosopis spread was 

estimated to be from 8.33% in 2004 to 65.83% in 2013 w hich means almost 

60% of an area is covered with Prosopis than w hat was in 2004. 
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3. WCL should seek expert guidance for exploring options for better slope stabi lization 

mechan isms at dumping sites. Native grass species and occasional trees interspersed 

in between should be the strategy for compensatory restoration instead of invasive 

Prosopis spp. 

4. Continued monitoring by a competent agency or use or existing corridor by w ildli fe is 

v ital along with maintenance of corridor functiona lity. 

In view of above assessment. proposed forest ( 12 1.58 ha) can be considered for diversion 

subject to stipulation of phased removal o r Prosopis in adjacent rec laimed sites and 

maintenance of funct ional corridor. 
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ANNEXIRE 1 

Brief Introduction of WCL - Chandrapur 

Western Coalfields Limited Chandrapur Area is opera ting ten coa l mines in & around 

Chandrapur City of Maharashtra State of which six mines are underground & four mines 

are opencast. A total workforce of 8471 persons is being deployed to produce around 

6.0 Million Tonnes of Coal/ Annum. Most of the coal produced is supplied to CSTPS­

Chandrapur as well as other power plants in Maharashtra & the rest of the country. 

Some coa l is also being suppl ied to Cement & other allied industries in & around 

Chandrapur. WCL-Chandrapur Area has acquired approx. 4000 Ha. Land & provided 

employment to about 800 land oustees directly & supports about 1000 persons 

indirectly as contractor's labour. Mining activity has also crea ted work opportunities for 

sand/coa l transporters, material suppliers, service providers like taxi operators, 

Garages etc. The detai ls of fo rest land acqu ired till Ma rch 2014 along w ith production 

details are given below: 

A) SURFACE FOREST LAND ACQUIRED UPTO 31.3.2014 (As per Notifications) 

1. Hindusthan Lalpeth Colliery 44.30 Underground mine for surface work. 
2. Chanda Rayatwari Colliery 5.42 -do-
3. Durgapur Rayatwari Colliery 2.57 -do-
4. Hi ndusthan Lalpeth Opencast 29.92 Opencast mining purpose 
5. Durgapur Opencast Mine 460.43 Including 121.58 ha forest land for 

mining purpose. 
6. Padmapur Opencast Mine 64.20 For opencast mining purpose 
7. Bhatadi Opencast 0.20 -do-

Total 607.04 

8) Year-wise Coal Production fo r last five year is as fo llows (In Million Tonnes) 

2009-10 5.80 1.08 6.89 
2010-11 5.57 0.85 6.42 
2011-12 5.98 0.77 6.75 
2012-13 4.71 0.73 5.45 
2013-14 4.68 0.65 5.34 
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ANNEXIRE 2 

60Vf:RNM£NT OF MAHARASHTRA 

l o 
'.__/l' hc IJi l'\!Ctor. 

Wildlife Institute or lndi,~ 
Govcmmcnt of India. 
Post !)ox no. 18. Chandrabani. 
Deharadun 2-1 SO() I . U11aral-hand. 

No. FU) J(,J 3/C R 25 I/F- 10 
R,,0111 no. ~5(,/ 46 I i\nnc.,. 
lkwnue and Forest I kpanmc.:nt. 
M:icl:1111 Kama Rc~1d. I lutat111a Rajguru 
Clumk Manm1l:1)a. Mumbai - 400 032. 
llateJ: 5th i\ugu,t. 2013. 

Subjt·c.:t : Fo«·, t Land- n ,andra ur Oistrit·t 
Diwn.ion of J-1.1 :15 ha. of lore.st land for Durgapur Open Ca,1 Mines of Western Coalliclds 
I. id .. Na)!pur. 

\\'c.:, lem Coal Field I.Id. Nagpur. a Public llndena, ing or Gowrnment ·of India. has 

~uhmith.:d a prnpt"-~ll tl,r din~r.-.ion of J-l. 135 ha. forest 1:irn.l under M .. ·~ti,m ~ of Forest (Consl'.rv~Hion) 

/\c.:t. 1980. ·1 he proposed forest land is from village Sinha! in Chandrapur District. T he projcc1 i, 

loc:11cd at a distance 11f 11.25 km from the core :irea or Tadoha /\ndhari Tiger Rcscrw and at 1.25 

,m li-0111 the buffer arc:1 oi' T1\ T R. As reported by the Chief Conscn'ator (Tc.:rritorial). Chamlrapur. 

the a re:1 ha, rkh pn:sence of cnd:mgc.: red s1x·cics such ,L~ Tiger/1.copard and the area is scnsitiw as it 

is a g0<>el habitat for T igc.:r, Leopard and other "ild animals. T he prnpuscu area h:,s presence of 

enuangcreu Schedule.: I S)'ll:ci,·s such as Tiger and 1.rnp,ml. The area is iidjnining 1,, lhc nn1ilit,d 

l>ui'lc r I.One llf' TA r R and very near Ill Ch:mdrarur To\\n, T ht· inc.:idc111~ nf u111tlict bc.:I\\C,'ll h11m:111 

b1..·ing., and ;1ni111als h:1v~ h1..·\.·n r1..·portl'd on the.: i11cn:a"l'd kvcl in la'\I 4-5 )\..':lrs. 

In view o r this. the State Govcn1111cn1 is of the. opinion that. it is necessary to carry out the 

" ildlifc study in this area before taking any decision to rcco111111e11d the proposal to Government of 

India. 

I knee. it is requested tn rnrry out Wildlilc Impact /\s,es,111,·nt Study with rdcrcnc.c 1n 

\\ht·thcr 1his proposal \\<>uld cause any damage to the \li ldlifc hahit:11 ;111d alsn whl'lha it will gi ve 

ri"c to th~ c,.'nflicls tx:-1\,i:1..·n human beings and animals. 

!'he prc~cct authority and concerned fnrest oflircrs arc being informed to c.\tcnd all the 

111:c~~sary co-op"·r;llion and assis1:11~e to you in this ri:g:ird. 

Ynis fo i1hr11lly. 

(At~1<;,11,r) 
Joint sct~.tar) 

l'.T .O. 
f ,. \1:ul 
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60V'f:RNM£NT OF MAHARASHTRA 

I . Sccrclary. Mi11is1ry of Environment & Forest. c;ovcmmcnt of lndi:t. New Ddhi "ith a 
rcquc, 1 to dir,·ct 1he ln, 1i1utc tu tal,.c up 1hc "i ldlile study as mc111 ioned ab,l\c. 

Principal ( hid'Con, crvatur or Fore, ts ( Wi ld l.ile ). Mahar:,shlra S1:11c. :>!a;:pur. 

3. Addi. Principal ChicfConscrva1or orFor.:,ts and Nudal 011icer. Mahar:Lshtra Staie, Nagrur. 

-l. Chicf Conscrva1or or Forests ('krril(lrial). C'handrJpur with a request 10 extend the necessary 
:1ssi,1a11cc to the Institute to carry out lhc abo,c n11.'rllioncd Wildlife 11111 act /\~scssrncru 
Stud~ in thc rroposcd area. 

S. ( hid' ~langa. \\'Cl .. N:i;;rur is rc4uc,tcd to fol lo11 up the ma11,·r \\i th nrnccrncd 
authorities. 
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ANNEXIRE 3 

Gove ~r...~~nt o f Mahar ashtra 

l / T lw Dirern1r. 
\\ :1,11,f".- 11.,11111:-.c ,.; lnd1.1. 
(J\1\ .. ·r1111 t1.:n t t 1 1' lndi::. 
P.;!-t l~l\\ ' 11'. IX.(_ h:1:1dr,:in1u. 

I) ·h.,r.,u1111 :2-IS'.iU I. l ,11:,r.11.li:,n,l. 

' " : l.ll 3613 'CI{ 251 l"-10 
!{1'1.•m PC\, •i ~6.' .\(,I ,\nnc.:,. 

R .·, c-:w1.· :l1h: I ·nn.:,1 Dcp::rt1rn.:nt. 
\I:: b:n K ::en:, Rn:id. I !11!:11111" lbj,:uru 
Ch,",!-.. 1\Lunrnlnya. Mumbni .1(:() 032. 
lhlvd:('.; J:mu:ir, . 201-l . 

=>uh_ic,·1: l \ ir'-",IJ ::!!cl:. Ch:olli)1 :1m,r_ lh,1rk\ 
I >i, cr<i,)11 c,r 121.58 I,.,_ of forc,t !all(! for 1);1rg~p1.r Open c~,, \ line~ of \\'csi~rn Cnallid ds 
I td .. '•:\~;,:i r. 

:, l~ i'· 1111 , ( 11)'. i · , l.:1·c· ,\ f i..' ', (,, 11 1., 1 d,1k.d .' • \u~•1, !. 2C l .i . 
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(i. Th, prnj,·cl aulhority and conc,·rned itJrc,I officers arc being inforrncd 10 cxlcnd all 1hc 

111..·1..1.·~~:,r~ c<Hlpl·ra1io11 and ::t!'J~i-aam:\.' to .' <.)U i11 thi:, n:g.ard. 

( \.)p~ l;)r lh."CC'~"-llf:i, ncl ion lo> 

I . "ic,:i:rc.:ta~ . ~1ini:-.1 r:-- ofE11,1ronnh.'lll & F0n:,1. G o,crnmc111 l)flncli:i. NL:,, Delhi ,,i1.h n 
1w111,·,1wdircc1 1hc lnsri1u1c to rnh· up 1h,• "ildliic , 111d) 11, 111c111ion,·d abm·c. 

J. 

-1. 

l'rincipal Chief Co11scr,a1or of Forcsls (\\'ild I .ifc) .. \1aharn,h1ra Siatc. l\agpnr. 

i\d,11. l'rincipal Chief Conser, :11or of h ircsts and ~ocfol Orticcr . . \fah:,rashtrn Stale. Nagpur. 

Chief CD11, cn a1or of Forc,1s ( I cn-i1orial). Chn11drnpur " i:h a rc,!11c~1 to c~.1,:1 I :he ,;cc..:s,at) 
as,i,1:,11cc :,1th,· libtitu,c t,1 c:irry 0111 11 ,c abmc mcntinncd ' \\'ildhfc lmpac1 i\sscss111c111 
S1ud: i11 the proposed area. 

5. Chief i\,langN. \\'Cl.. :-,;,igpur i, rcq11cs1L·d 10 fol lo" 11p lhc 111;1111:r "i1h concerned 
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2-S 
ANNEXURE 4 

List of persons met during Reconnaissance Visit 

01. Shri. Virendra Tiwari 09422177456 
Ex. Field Director TATR virendra t@hotmail.com 

02. Shri. G. P. Garad 09423774202 
Field Di rector TATR ccf_fdtatr@rediffmail.com 

03. Shri. G. P. Na rwane 09405465327 
DFO Buffer TATR gajendranarwane@gmail.com 

04. Shri. N. D. Choudhari 09422303039 
DFO, Chandrapu r dfochandra i;iur@gmai l.com 

05. Shri. R.K. Mishra 09422114943 
Area General Manage r, Chandrapur Area 

06. Shri. S. De 09225336369 
Dy. G .M/Sub-Area Manager sdda)'.'.75@gmai l.com 
Durgapur OC Sub Area 

07. Shri. R. S. Gu pta 09225336388 
Staff Officer (P&P) geeteshgui;ita05@gmail.com 
Cha·ndrapur Area 

08. Shri. S. D. Dhote 9405155273 
Sr. Survey Officer 
Du rgapur OC Sub Area 
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ANNEXURE 5 

The GPS locations of proposed forest land (Boundary) 

1. BP -1 79 19 28.47 20 02 30.55 
2. BP - 2 79 19 46.58 20 02 17.59 
3. BP-3 79 19 34.25 20 0112.00 
4 BP- 4 79 19 58.09 20 01 02.27 
5 BP-5 79 19 58.80 20 00 31.61 
6 BP- 6 79 19 57.00 20 00 34.21 
7 BP - 7 79 1907.19 195941.78 
8 BP - 8 70 18 28.38 19 59 24.19 
9 BP-9 79 18 42.80 20 00 36.51 
10 BP - 10 79 18 16.64 20 00 26.85 
11 BP -11 79 18 07.19 20 0119.17 
12 BP -12 79 18 33.40 20 0119.28 
13 BP- 13 79 18 43.00 20 02 06.00 
14 BP - 14 79 19 27.00 20 01 55.23 
15 BP -15 79 19 57.49 20 02 23.62 
16 BP - 16 79 20 32.70 20 02 02.39 
17 BP - 17 79 20 47.66 20 01 39.00 
18 BP-18 79 20 22.80 20 0113.78 
19 BP - 19 79 20 09.77 20 01 03.20 
20 BP - 20 792021.19 20 00 40.13 
21 BP- 21 79 20 01.47 20 00 18.64 
22 BP- 22 79 19 26.16 19 59 43.40 
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